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COMMISSIONER OF SALES TAX, MAHARASHTRA STATE , MUMBAI 

Vikrikar Bhavan, Mazgaon, Mumbai 400 032, dated the 9th May 2016. 

NOTIFICATION 

TuE MAHARASHTRA VALUE ADDED Tax Act, 2002. 

No.VAT/AMD-2015/1A/15/ADM-8.- In exercise of the powers conferred by sub-section (3) of section 

55 of the Maharashtra Value Added Tax Act, 2002 (Mah.IX of 2005), the Commissioner
 of Sales Tax, 

Maharashtra State hereby constitute the “Advance Ruling Authority ”, comprising the follo
wing 

members :— 

Sr. No. Name of the Member Post 

(1) (2) (3) 

1 A H. Rathod Addl.Commissioner of Sales Tax 

2. S. H. Bhosle Jt. Commissioner of Sales Tax 

3. S. G. Sangale Jt. Commissioner of Sales Tax 

The senior most members is authorised to act as the Chairman of the Authority. 

The Authority shall come into existence with immediate effect and shall function as per the provis
ions 

of section 55 of the Maharashtra Value Added Tax Act, 2002 and rule 63 of Maharashtra Value Ad
ded 

Tax Rules, 2005. . 

This Authority shall continue to function till further orders. 

RAJIV JALOTA, 
Commissioner of Sales Tax, 

Maharashtra State, Mumbai. 
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